STUDY TOUR REPORT NO. 3

C.P.U.NO. 820

COMMITTEE ON PUBLIC UNDERTAKINGS

(2000-2001)

(THIRTEENTH LOK SABHA)

STUDY TOUR REPORT

ON

NORTH EASTERN ELECTRIC POWER CORPORATION LIMITED

Laid in the Lok Sabha on 20.12.2000

Laid in the Rajya Sabha on 20.12.2000

LOK SABHA SECRETARIAT

NEW DELHI

December, 2000/ Agrahayana 1922(S)



CONTENTS

FPage
Compaosition of the Committee (2000-2001) (iii}
introduction (v}
Study Tour Notes on North Eastern Eleclric Power Corporation
Limited 1
Observations of the Commitlee .f.‘ 12
ANNEXURES
ANNEXURE | Tour Programme of the Committee an Public 14
Undertakings 10 Guwahats Shillong, Calcutta
and Darjeeling from 5" June, 2000 to 12°
June, 2000,
ANNEXURE II Composition of the Committee on Public 16
Undertakings which visited Guwahati, ’
Shillong, Calcutta and Carjeeling from 5 10
12" June, 2000.
ANNEXURE lil List of Crficials of tha Moth Eaptern Eleckric 18

Power Carparalian Lirwled wha wene
present  during  dlscusseon wilh the
Commiliee on  Public Urdertakings at
Shillorrg on 7.5.2000



COMPQOSITION OF COMMITTEE ON PUBLIC UNDERTAKINGS

{ 2000 — 2004 )

CHAIRMAN

Prof. Vijay Kumar Malhotra

MEMBERS LOK SABHA

Shri Prasanna Acharya

Shri Sudip Bandyopadbyay
Shri Surinder Singh Barwala
Shri R L Bhatia

Shri Shiv Raj Singb Chauhan
Shrimati Sangeeta Kumari Singh Deo
Shri C K Jaffer Sharief

Shri Ram Tahal Chaudhary
Shri K E Krishnamurthy

Shri Vilas Muttermwar

shri Dharam Raj Singh Patel
Shti R P Rudy

Shri Tant Baran Topdar

Shri Devendra Prasad Yadav

MEMBERS RAJYA SABHA

16.  Shni Jibon Roy

17. Smt Ambika Soni

18.  Shri Suresh Kalmadi

19. Shri Ranjan Prasad Yaday

20. Shr K Kalavenkata Rao

21. 8hri B P Singhal

22. Shri Satishchandra Sitaram Pradhan
SECRETARIAT

1. Shri Rajagopalan Nair, Joint Secretary
2. Shri S Bal Shekar, Directar

3 Shri Raj Kumar, Under Secretary

Elected w.e f. 29" November, 2000 vice Maj.Gen. (Retd.) B.C. Khanduri
ceased to be member of the Committee consequent upan his

appaintment as a Minister w.e f. 7" November, 2000.






HTRODUCTIGN

In pursuanes of the precedare adapted urder Rule 28% of the Rules
of Procadure and Condusl af Business for laying the Shedy Tow Repords an
tha Tables of bolh the Houwse of Parliament, | Chaiman, Commde= an
Publiz L'ndetakings hawng besn aulbarised by the Commites 1o lay 1he
Sludy Tour Resiord on dheir behalf lay the Stwdy Tour Repart of ibe
Cormrratles on thalr discusaans with the offigals of Moth Eastern Erectric
Powier Corpormiion Lbd.

2. The Commites held diacassiors with ibe officials at Shillong an
FE2000. |, & copy of the tour programme is annexed  [Anrasurs-1).

x} Tha Comrmiltee considered and appmowad the Report at their sithng
hedd on 177 Movernber, 2000

4. The Commitea wish te express their tharks 1o Noth Eagtern
Electric Powser Corparallon Limited far proading Faclities dunng the visit of
The Committee and for suppling necessary matenal sad nformedian
"equired in cannection wih 1he Bhuoy Toar.

4. Thay would also like 1o placs on recard teir sanse of aperesiabon
for 1he Invaluable assislance rendanad be thern by the officias of he Lak

Sabha Secretanat attazhed ta e Gomenibles.

PRCF_WI1AY ELIKMAR MALHCTRA
CHAIRMAN
COMMITTEE On PUBLIC UHDERTAKINGS

MEW DELHE

Dacamber 12, M0
Agrahayana 11, 1922(5)



"STUDY TOUR NOTES" OF THE COMMITTEE ON
PUBLIC UNDERTAKINGS

Ciscussion wilh the cfficera of Morth Eastern Electric Power
Corporatica (NEEPCS) an 77 June, 2000 at Shillang

Al dhe outsed, the ChaimenCOPU made cpaning remarke and

welcomed MO, NEEPCO and requesied him b Inkoduce himself and s
_mlleagues to ihe Comrpitee. Tha Chairman, SOPLU alsa reques1e-d the CRIO,
NEEPCS 10 give a brief aceound of the warking of NEEPCO., '
2. Afer the introduction of officers of MEEPCD, the CMD, MEERCD
miormed the Commilbee lhat the Corporalion which was incoiperatad as a
wholy emined Governmenl of India Entergnzes on 2™ April, 1975 is the largest
producar of eleciricity in the North-Easiern regian. As on date, the inskalled
capacily of the propecls under NEEPSD iz 6525 vy, Wilthén Mauih five-year plan
capacily addilion will be ancdher 480 M. Apart ff”"“ complelion of some
miajar ransmission projecls in the Morh Easlern Region NEEPCE has taken
P various new schemas for power development in the nodh easten: region.
The projecta which are in oparation ara as under -

1, Kopdi Slage — 1 Hydro Elediric Prejecl (258 MW
2, Assam Gas based power prejact {291 L}
3 Mgartala Gas Turbae Project {84 M)
The or-going gogjecls of the Corporation are given below :

Doyang Hydrg Electric Project (75 &) )
2. - Ranganadi Stage - 1 Hydro Electric Project {405 Mo
. Tuirial Hydro Electric Prajecd (60 (A1
4, Kaopili Stage — Il Hydro Efeclric Project (25 hauny)
. 3 Kameng Hydro Elaciric Projesct (S04 MW
B. Tuivai Hydro Electrc Project 1210 kT



The new generation projects proposed to be laken up by the Corporation

araé as under.

1. Tlpalmukh Hydro Elecirle Prajecl {1500 M)

2, Lower Kopili Hydro Electric Project (150 MW)

3. Ranganadi Stage — || Hydro Eleciric Project {180 MW}

4. Tripura Gas Dased Power Project — Combined Cycle (500 MW)
The projects under investigalion are given below :

1. Dikrong Hydro Electric Project {100 MW\

2. Fapumpam Hydra Electric Project (100 MW)

3. Pakke Hydro Electiic Project (105 M)

The Commiitee were also informed that Khanteng H.E. Project (7.5 MW)
in Tawang District of Arunachai Pradesh was also taken up by the Corporation.
Funds for exéculion of the project are proposed to be obtained from the
Ministry of Non-Canventional Energy as a grant. '

3. The CMD, NEEPCQ also informed the Committee that the Hydro Power
projects in the N.E. region are located in remole, far-flung, diffficult and
inaccessibie areas, Apart from this, in the region there are some Inherent
boltlenecks which causes low progress in exploiting the hydro power potential,
same of which are mentioned below :

- Poor road communication and very poor or non-existence of Raiiway

Metworks.

- Masl of the construction materials and equipments are needed to be
brought from outside the region which prove to be expensive and time

Consuming-.



- Social upheavals.

- Natural Calamities

- Geolagical unpredictability

- Law and order situations

; Inadeguals Inyesligation ¢f the project,

4, The Commiltee have been informed that the Corporation has sarned a '
profit of Rs.9.97 crore, Rs. 25.80 crore and Rs. 58.22 crore during 1996-97,
1997-98 and 1993-99 respoclively. The Corporation is teking all nacessary
steps for furlher improvemant of performance by generating and selling more
powear, Tha surplus power would be sold oulside the NLE. region, if it is agreed
to by Ihe M.E. slates. The Corporation has already slarted supplying power to
W.B..S.E.B. from May, 2000.

5. The CMD, NEEPCO alsc infermed the Committee that outstanding dues
upto March, 2000 amouniing io Rs, 8933.61 crore arg pending against differant
States. Assam is the largest defauller against whom Rs. 417.77 crore is

pending. The oulstanding dues against the other Slales are as under :

S.No. Name of State Amount Outatanding
{IRe, I crore)

1. Nagaland 43.52 .

2. Mizoram 24.72

3. Tripura 33.58

4, Manipur 80.80

5, Arunachal Pradesh 11.01

8. Meghalaya (MeSEB) 10.21



™

8. About the social welfare aspect, the CMD, NEEPCQ informed the
Cohunitloo thnt tho Coipornlion undorinkor viulous wallmo islilen such o8
dovelopment of road and communication, consiruction of BCchools, hospital,
bank, post office, play ground, creation of direct and indiract opportunily of
employment for the people of tha region. ‘

T. Tha Commitiea have alao been informed that most of projecis are une
of-the-river schemes so that there could be no submergence. The Corporation
is not facing any problems in rehabilitation of oustees.

8. When asked why the Corporation is executing Mini Projects, the GMD,
NEEPCCO Informed the Commitltee that the 7.5 MW Khanteng H.E. Project in
Tawang District of Arunachal Pradesh was taken up by the Corporation since
it was a condition put by Arunachal Pradesh in the MOU to take up the project
on BOT basis. Under directions from the Gevemment of India, MOU had to be
signed with the Slate sinca electricily is a 'Concurrent’ subjecl.

g. Asked for the reason for slow development of Hydel Projects in the N.E.
region, thea CMD NEEPCO informed the Commiltea that Hydropower
generation in MN.E. India was first eslablished in 1925 with 3 nos. of 125 KW
genarators at Shillong. There was no further developmant till fiflias. After
independence the firat hydropower slation of B.5 MW capacity was established
en Umtru river with in the then Assam Stale and pre.sently Meghaiaya through
Govarnment department. Assam Eieclricity Board was formed in 1858 under
Electricity Act 194B. The electricily boards created a vertically integrated
monopoly for tHe entire slate for generation, transmission and distribulion to
take care of the needs of the Stales only. ASEB hés taken up Umiam Hydro

Project during late fifiies and early sixlies.



10. In early seventy, NEC was formed under tha adminisirativa control of
Ministry n_l' Home Alfairs for davelopment of N.E‘. Ragion including power, Till
mid seventies, the hydro power development in the region aimost remalned
stalic except colleclion of hydrometecrolagial data by CWPC. During and alter
1976, two hydro power development corporations, namely, NEEFCO & NHPC
and ancother board called SBrahmaputra Board w:era formed to invastigate and
"develop hydro power. NEEPCO and Brah'mapulra Board were dealing with
Hydro Project of N.E. Region, while NHPC mainly concentrated outside MN.E.
Region excapt construction of Loktak Project in Manipur and investigalion of a
few other prujects. in Mizoram. NEEPCO stared Kopili Project of 150 MW
under NEC Scheme which is a two staged project of 50 MW and 100 MW and
also took up investigation of a few other projects in Arunachal Pradesh,
Brahmaputra Board was engaged in preparing a masier pian for Brahrnaputra
and Barak river basins, primarily for the purpose of flood contiol with power
generation as additional consideration.

NEC has further taken up twe other hydre projects - Doyang of 75 MW in
Nagaland during 1985 and Ranganadi of 405 MW capacily in Arunachal
Pradesh in 1988 and entrusted NEEPCQ for implementation, which are now on
way to complotion.  Anolhier projoct of 800 MW namod Kamong Projocl in
Asunachal Pradesh (investigaled and DPR prepared by CWC during 1983) was
given to NEEPCO in 1985 for obtalning clearances for execution. NEEPCO has
obtained clearance from CEA, provisional clearance f.o; MOEF and completed
survey and demarcation of [and uplo issuance of final land acquisition natice by
1893. But then the Stale Govt, has signed ane MQU with a foreign firm with a

view to execute the project through a private party during 1993 which ultimalely



did not materialise and the project is again transferred to NEEFCO during.
19089, !

From mid-seventies steps weara taken for investigation and estimation of
hydro-petential of N.E. India. Generation of power was starled on a regional
basis to meet the demand of the region as a whoie. Kopill H.E. Prcject was
thus taken up by NEC with regional censideration,

11, After mid-eighties, Power Projects were taken up with a view to sell tha.
excess power outside the region, afler meeting the demand of the N.E. Ragion
and 400KV transmission line was taken up to connect the N.E. Grid with the
Eastern Grid. In the meanlime new enuirur;ment proteciion laws wera
enacted, making it mandatory to oblain clearance from MOEF before sanction
of a project for execulian, This has delayed in sahc{iun of projecis. N.E. Region
is one of the most earthquake prone areas af the world, very rich in biodiversity
and some of the species are endemic to cerlain areas. The agencies engaged
for develocpment of electricity did not have the necessary experlise and
knowledge to prepare environment impact sludy and assessment covaring ail
the above aspects to the satisfaclion of MOEF. Over and above, the calchment
area development plan of the whole catchment is necessary to be prepared
and submillted to the MOEF for gbtaining environment clearance. Catchment
‘area trealment plan is a multi-disciplinary approach inveiving enginearing,
biclogicai and saciclogical solutions, a subject beyond the reach and purview of
the power development agencies. Imposilion of all these condilions has
caused delay in gelting ciearance of a project. The catchmenl gets disturbed

mainly dug 10 shifting cullivation and other developmental activilies such as



sonslruction of roed, buiding, maning elc. The catchment areg treaimant is not
B 0ne dima measure but g conlinuows procesy -

Afer inbeduclion of refarm and  restructuring measece by the
Governmend of India and estabdshment of nalional transmilgsion nelwod
enabling direst contract betwaen generalors ang distent disldbutors and large
Lanesmers, creation of a wholesale gower marked and fime of the e mat&ring..
the stage & sel for egieblishment of mage hydre. project In the Morth Eastem
India,

12, Wnen asked about the faasces for delay in implermerdation of the

projects, the CWMD, MEEPCL informed the Comemltes Lhat compiete delail

infermadion cauld not be incorporated In the slage of lhe peeparation of the -
dalail project repert in N.E. Reg=n due Lo ils ramoleness., inacsaesibility and In
some gaces due ta bad law and order sifuafion, A3 & reswh, a number of

wariafione aceur during axeculion resulting in delay in final design of struciures

and also somelimes leading o contrachal p.r-:hrem:s. Uncertain communicatian

link during rainy seasen also hampers prograss of work, These problems

though nat unkagwn, the prajoct sulhoriies are Nct e B Rositicer to tako pro-

active measures. Mon-paricipadlon of capabla and exparianced conbractars 1o

daal with 1he geslogical problams and afso 1o BAECUE e work within 1ha time

Bigrufated is a0 ore of tha reasans for dalay. Presently, aclian is boing lakon

by NEEPCO 1o explore maxiniur Informadion i the pre-canslruclion stage af 3

project to avcid gefays dudng aTiplementation stage for all the new proscts.

13. Onthe question of cost escalallon and getay in execition of projecis, the

CMD informed the Camemilies Bat the norme applies ko execulion of 1ha Pt

Prajecls in other parts of the country cannaot be applied here as all thiags, Iron,



cement, efc.,. has to comse here frem cutside. Basides, the hydro schemes in
N.E. region are lecatad in the remote, inaccessiblo’ and inhospitablo Larrain,
Thersfore, for power projects in M.E. region soma other yardsticks are applied,
14.  Asked the reasons which contributed to the l.ong gestation periods of
hydel projects in the region, the Committee have been informad that poor road
communication and very poor or non-availability of the railway networks '
hecome one of the major hindrances during execution of the project where
most of the construction material and aquiﬁment nvelved in the proejct are
needed to be brought from outside the region, which prove te be not only
expensive but also time consuming h

Adverse geological conditions with presenge of number of different rock
formations of different systems which are not very suilable for carrying out
camplex construction aclivities and locating major civil structures which are
prerequisites for developmenl of hydro powsr schemes cause delay in
axecuticn. Exiremism plaguing the North Eastermn Region repulses participation
of contracters of national and international rapute.

The geological studies caried out during the investigation slage are felt
to b inadequate for construction of major slructures. Also, canstruction of road
in the hilly terrain needs a minimum of 3 to 4 years for slabilisalion causing long
gestation period. An extensive geological investigation and conslruclion of
major roads during investigalion and pre-canstruction activities are planned at
present to reduce the gestalian period.

15, Considering the fact that the cost involved in hydro power generation is
much lesser as compared ta thermal power, whether it is not necessary on the

part of NEEPCO o lay more emphasis on building hydro projects, the






Committea nave been informed that as per the corporate pltan, NEEPCO is
planning to add 4450 MVY ol which lhanmat powar plonngd s Tor only 820 MW
as agalnat 3630 MW for hydro power in the Xth Plan.

16.  Askad why the Corporation is not handiing the transmission system, the
Commiltee have been informed that before the for'n:lalion of the Powergrid
Corporation of India ttd., NEEPCO was constructing transmission projects
" associaled with the evacuation of power to the 7(seven) N.E. States from its
generating stations. After the fommation of the Powergrid, all the tranamission_
sysiems wara handed over to the Powergrid and no new transmission network.
is taken up by NEEPCO since 1992. The evacuation syslem required for tha

generalion projecis are planned by Powergrid as per the requirement of

NEEPCO and constructed and maintained by thern.

17. When asked the reasans for non-recovery of outstanding dues from the

]

concerned States, the CMD, NEEPCO informed the Committee. that all the
power generated from NEEPCQ's power slations are distributed among the 7
N.E. Stales. As there were nol adequate demand in the N.E.States, NEEPCO
starled supplying power to West Bengal from May, 200Q after obtaining
hecessary clearances from the MLE. States. Inspite of rapeaied requesis made
from time to time and personal meatings with tha Senior D!Ticlials, the N.E.
Stales have not pai? the dues far the eleciricity being consumed by them
regarly. This has put NEEPCQ in a very serious financial crisis. Due to non-
availabilily of revenue money, running of the power slations has become very
difficult, as the Corporaticn has 1o pay for lhe gas purchased to run the power
stalions to the gas supplying agencies. Till December, 1996, Government of

India through a decision, deducted plan fund payable to the N.E. States in



inslellmants upte 153 and divenled 1he said proceeds to NEEPGS.  After the
dissonlinuonce of lhis syabewn, Lhae unpnid belonea hoe alorlad m-n.-mﬂlnu.
NEEFCD, tharafors, asrved dis-goadinuation of powee supply natica te tha 7
M_E. Stales wilh 3 request b pay B05% of the oulstamdieg dues wilhin 30 days
Trar 10-04.2000 =o ihat power oan ba kapt flowdng Intha MLE. Srid. Howawes,
lhe résponsze 1o this nodlce wee BlB0 nol posllive Eidm all the M.E Sates, Ax
such repguiallon af povwar wes sluacted froom 1" fung. 2000, Due 4o & order FRm
1ha Hon'ble Gauhadi High Court againat 8 PIL, NEEFCO mesiored power supphy
fram e evening of 2 June, 200 Inapite of wd achicving the doasired rasull -
gainzt paypment af thea oubslanding dusda. MEEPCO Is Laking up the casc wilh
he Honkke Gaolali Higl Gourt for vecating e said ondar.

18, Tha ChiDy, MEEFPLD suggested conlinUance af ho Caairl Appropridlon
irem the plan fund af the M.E, Staies to 1he exlent of at loas! 25% so tat
Copecation ecqld melntaln sagular powses suppl:,r:c-:-ma h. E_Silatey.

18, L the question of Law and Jrdar profdem, e SMD miformad the
Carmitea bhat in ML.E. maglon, all te Sfalos ge urdec the influssce of the
Ingurgenl groups gRoralions. Thera aie a numsar af such friGrss oparaling
sanlcularly in the areds cowering the boundarles of 2 1o % BB, Siates, Theso
graups feequenthr thragtan e enployees of HEEPCOD as well as tho .
oomrmciors dananding morsy, Many groups prassurlza e conlraciors b boy
mMakerials like stong chips and sand from 1halr nominated repreaantadivae at
hkjh cost. Insplta of miaintaning gaecurty torcas inzluding para-msary fgrees,
ihese acliviles are corfinuing and ihe concemed conlmcoreampicyess ars
afui of kdqing official camgdaints. Ther= BrE |INotalces of kidnapping of

parsuanzl from posjecl stes whan paproend for demanded money wes 0o



relepsed. These activilies are diasuading tha reputad canteactors 1o participate
in tha conslruction activitias of lhe Carporallon. The Corperallen has baen
maintairing a close lisisen with the Stata Governments and the Miniginy of
Home Affaiis lor containing such incidents, 5o lar tha orporallon has nol lost
any human Ilfe either from its employees or from tha contractors angeged by
the Corparation In the hands of the Inaurgent groups. ’
20, In the above backdrop, in order to smoathly implement the project
activitias within the fime frams specified, the Corporatien suggeated thal
central para-military forcas should ba deputed for maintenance af law.

8hd order at the project silns without burdening the =xpenditura on the

projact cost.



ODBSERVATIONS OF THE COMMITTEE ON NEEPCO

OWMES QUTSTAMDING FRO a7,

The Camniltes roia Dat NEEPCO Gnds ilsell in a vary sarsus
financial crisis due 1o roo-paymnent of dues by the Menh Eastern Slates for
the elaclricily consuregd by them. Due 2 nec-availabilly of money as
revanua Eor the eleciricity suppBed, it has becone very dillicult for NEEPGQ
be pay for the gas purchased le mm the power stafions 1o the Jas suppHying
agencies. The Coanmitles feel hat lhis is an undesirable and dangarous
siluaticn which would threalen the very exislence of this imporant cogoration
engaged In an assential activiy and therefors woukd wurgpe upon the Lnion
gowemenent 1o ravive immediately the earlier praclice of Cersiral
Appraqi lalion [mam e plan funds of e Maorlh Eastern Slales ke e exent of
a1 least 26% so thal NEEPCOQ is sustaingd at this citical hour. The
Commiltes furthar recommend that this praclice shoukd not ba stopped till all
the arrears of payment are completely liquidaled. The Commilkee furdhar
rezommend 1het sefficient funds should alsp be drawn from 1he non-lapsable
cenbral fund whish s crealed by contribution by L'n.'arinus central Minisiries bal
do not allocate 10% of their tudget for the developmend <f Norlh Easd, so thal
al one 9o all tve duas in fasaur o NEEPCT are cleared.

{acilon ; Mo Power|

MAINTENANCE OF LAW AND ORCDER AT PROJECT SITES AT HO
EXTRACOST : :

The Commitles find thal due 1¢ lhrealening operalions of ¥vancus

insawgent groups in the project areas of NEEPCL, several mstances of



kz1dnapping of peraannel of NEEPCA) and s contmcbers for ranssm heve
taxen gHaca, Sigh privibos hawe offocted the pace of pmjocl implarsenislan
RPA from dissuading cooliacleed of repule o Lake Up eonstuetan a:t'r!.'ih'ﬁ.

Tieralag. e Gommlker racemmend ithat conbal guyéenlaneant
shoukd depule  cenlral pacaenllilary forcas to enalrdaln lew and ardsr al Eres

projecd shae et ne extra casl on ihe project authcrities in the larper natkaat

Intereat o thet project activities cowid be camied out in time for te Leoatltt of

tho whear county,

[Axlion § Mo Poar ard
Mo Homa Aifdira|

HEER FOMH EMPHASES Gel ODEVELOPMENT [3F HY DA CPOUWER

Teoz Cowunill2e Tind 1hel e awesagy coel of podar prodechon is
cormpamafively much less in the case of Hydropower (35 pa.;ml:l 1 v, webille b
rangas fkcrn 1d3 poise e 148 paise per 'wh in the case of g baeed
Thetrnal powver In fha Morlls Easteon egign. Since NEEPLG: is 2anewdy in & -
samaus financlel erleae dus o cutstanding dues and alsg due (g fhe bty b

rmaka paglvend e dhéa gas purchas=d for thermad mower |:|r|:||:|u|-:l:.i|::|.r||J Lhaz
comnittaa recommend ial NEEPCO should coneider taking wp anly
hydrapowes gegfacis i viens of lhe abundand avaamility  of walar raspUWCEs
fof Wit prurpoea in tha Morlls Enat aned alao I views of The resd Lo haes Lo

armsirannse pollubon = free.



ANNEXURE-1

COMMIU'TTEF, €3N l'IJ’III.It:‘ UNDERTAKINGS

Tour programnte of Commiltee oo Peblic Undertakings to Guwahatl,

Shilleng. Calcutts and Darjecling from
5" June, 2000 to 12™ Juoe, 2000

(Members assembled a1 Guwahati)

Doic & Day Time Visit & Discussion
5.6.2000 1730 hes. Discussion with the ofMicers of Indian Oil
{Moendny) Corporation

LSO bes. Dixcussion with the officers of Industrial

Develupmenl Bank of India '

{Mipht halt at Guw ahatl} y
6.6.2000 0900 hes. Discussion with the ofTicers of Power
{Tuesday) Crid Corperslion

1430 hrs. Departare for Shillong by road

1804 hrs. Arriva! Shillong

1

{MNight batt at Shilleng)

7.6.2000 0300 hrs, Discustion with the aficers of KEEPCO

.~ (Wedneadny)

1.4.2000
(Thursday}

(INight halt at Shillang)

0730 hrs. cparture For Guewahat by roed
1930 hrs. Atrrival Guw ahatj
Departure for Catewtia by 1(0-23)

L4040 hrs. Armrival Calruita

| 6041 hes. Discussion with the ofMiters of Goarden Reach

Shipbuildzes and Engineers Lid.

{MNight halt af Calcuitn)



—~15-

~

9.6.2000 0900 hrs. Departure far Bagdogra by IC-T21.
{TFriday)
Ludd by, Anival Bsgdepis

1430 hus. Departure for Darjecling by rond
(Approx. 75 km.}

L8O hes. Aarival Darjeeling

{Night halt st Darieeling)

1

1062000  1600hrs.  Discussion with the officers of Andrew Yule
(Soturday) & Company Ltd.

(Night halt nt Darieeling)

1167000  0900hsm.  Discussion with the officers of Nutional
{Sunday) : Hydrocleciric Fower Corporation

{Night hal1 at Darjecdingl}
1262000 0B00Wrs.  Depanure for Begdogna by rond
{Monday)
1130 brs, Amival Dagdogra
Departure for Cateuua by 1C-722
1410 hrs. Arrival Calouita i

1600 hrs. Discustion with the ofTicers of 1BP Co. L4,

DISPERSAL



'AMKWEXURE ||

COMPOSITION OF THE COMMITTEE ON FUBLIC
UNDERTAKINGS WHICH VISITED GLPAAHATI, SHILLONG,

CALCUTTA AND DARJEELING
FROM 5™ JUNE, 2000 10 12" JUNE, 2000

IE SN NAME Dale of Joining | Cata of laaving
' T, Prod. Wijay Hamar Mathatrg, | 5.6.2000 13.6.2000
LChalrman LSuwwei | 1zbi CahLILlE
2, Sihwi Frassnna Achana 5.5.2000 L 12.6.2000
Grwahati | Caleua
3 Shri Sudlp Bandyopediyey | 06.8.2000 i 06,2000
1 Guwahati Calcutta
12.04 z0D0 s 12.06.2000
BE Cafculta | Calcutla
4, EhriSurnder Shigh Barwada | 5.8.2000 L 13.6.2000
Guwahati E Calcufta
5, Shri R L 8hakia 5.5.2000 45,2000
Guwahab Cakutda -
g, Shri Shivraj Sogh Chauhen | 5.5.2000 13.6.2000
GlLwahati Calkcutia
7. Ma . Gen [Rakfac 5.6.2000 L 96,2000
Khandun Guwahati | Calcutla
B, Bhri K E Krishnamurthy B.5.2000 12 £.2000
C oL [ Canbeulia
. Shri Dhararm Raj Simgh 5.5 200 12.6.2000
Falal _Guwahali | Caleulia
10, Shrl A P Rugy 5.5 2000 76,2000
| Suwahak Shillang
9.6 2000 11.6.2000
Dasjeeling Draupe-=frg
11. Shrl Tar Baran Topder 5062000 . 8.6.2000
Suwahati Cakuta
12.8 2000 - 13.6.2000
[ Calculie Calcubia
12, Shri Devandra Prasad 4.&.2000 ' 13.6.2000
Yedar Cakculéa L Calcutia
13. Shri Jibon Roy  5.6.2000 ) 7.6.2000
: [ Guwahati } Guwahadl
| 96,2000 11.6.2000
Dageefing Darjeeling
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14. 1 8mi Ambika Soni 6.6.2000 B.6.2000
Guwahati Calculla

15. Shri Ranjan Prasad Yadav | 5.6.2000 12.8.2000
Guwahatl Calcutta

14, Shri ¥ Kalavenkata Rao 8.6.2000 12.6.2000
Calcutta Calcutta

17, Shri 8 P Singhal - 18.6,2000 13.6.2000
Calcutta Calcutta

18 Shri Satish Chandra 8.8.2000 * 11.8.2000

Sitaram Pradhan Calcutla Darjeeling

SECRETARIAT

1. Shri S Bal Shekar, Director
&hrl Raj Kumar, Under Secy

—

ANNEXURE-[II

LIST,OF _QEEIQJ&I.E_QF_NOETJ_LEAEIEEH ELECTRIC_ CORDOR
HO WERE PRESENT DURING DISCUSSIONS WITH T I'IIPEOM&H?EE‘LE?;

EUBLIC UNDERTAKINGS AT SHILLONG ON 07-06-2000

1. SH. P. K. KOTOKY CHAIRMAN CUM MANAGING DIRECTOR
S SH. P. K CHATTERJEE DIRECTOR (FIN} |

3. SH. N. N. SINGH DIRECTCR (PER}

4 SH. . B. DEY DIRECTOR {TECL)

L SH. & K VERMA EXEGUTIVE DIRECTOR (P&A)

B EH. 8. R. BISWAS EXECUTIVE DIRECTOR (PROJECT)

[{ SH.P. DAS EXECUTIVE DIRECTOR {COMRL)

& SH. B, R. NATH EXECUTIVE DIRECTOR @, CP -

. SH. B. BORQGOHAIN EXECUTIVE DIRECTOR (S&v)



